1 2

August, 2008 113.05
September, 2008 96.81
October, 2008 60.12
MNovember, 2008 50.01
December, 2008 40.61
January, 2000 43.00
February, 2009 43.22
karch, 2009 46.02
Average for 2008-09 83.57
April, 2009 50.14
May, 2009 58.00
June, 2000 60.12
July, 2009 64.83
August, 2009 71.98
September, 2000 67.70
QOctober, 2009 73.07
November, 2009 77.39
December, 2009 75.02
January, 2010 76.61
February, 2010 73.65
March, 2010 (upto 2nd March) 76.43
Average for 2009-10 (upto 2nd March, 2010) 68.98

Note: Composition of Indian Basket of Crude represents average of Oman and Dubai for sour
grades and Brent (Dated) for sweet grade in the ratio of 63.5:36.5 for 2009-10 and
62.3:37.7 tor 2008-09.

Formula for fixing prices of petroleum products

11305. SHRISHINVANAND TIVWARI:
SHRI RAVI SHANKAR PRASAD =

Will the Minister of PETROLEUM AND NATURAL GAS be pleased to state:

(a) whether it is a fact that Government has received the Kirit Parikh Committee report;

TOriginal notice of the question was received in Hindi.
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(b)

if so, whether the Committee has suggested any formula for fixing consumer selling

price of petroleum products in the country; and

()

if s0, the formula thereof and Govemment’s reaction with regard to implementation of

this formula?

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND NATURAL GAS (SHRI
JITIN PRASADA): (a) to (¢) An Expert Group, constituted by the Government on “A Viable and
Sustainable System of Pricing of Petroleum Products™ under the chairmanship of Dr. Kirit Parikh,

has submitted its Report on 3rd February, 2010 The main recommendations of the Group are as

under :i—
@i
(i)

(iii)

(iv)

(vi)

Prices of Petrol and Diesel should be market determined, both at the refinery gate
and at the retail level.

PDS Kerosene allocation across States should be rationalized, which will bring down
all-India allocation by at least 20%%. Further reduction in PDS Kerosene allocation can
be done on the basis of progress of rural electrification, LPG and piped gas
availability.

The price of PDS Kerosene needs to be increased by at least Rs. 6 per litre.
Thereafter, price can be raised every vear in step with the growth in per capital
agricultural Gross Domestic Product {GDP) at nominal price.

Prices of Domestic LPG can be increased by at least Rs. 100 per cylinder. Thereafter,
the price of Domestic LPG should be periodically revised based on increase in paying
capacity as reflected in the rising per capita income. The subsidy on Domestic LPG
should be discontinued for all others except the BPL households once an effective
targeting system is in place.

A transparent and effective distribution system for PDS Kerosene and Domestic LPG
can be ensured through UID/Smartcards framework.

The Public Sector Qil Marketing Companies (OMCs) marketing PDS Kerosene and
Domestic LPG should be compensated fully for their under-recoveries. The
mechanism for financing under-recoveries on PDS Kerosene and Domestic LPG
would involve the following:—

a. Periodic reduction in PDS Kerosene allocation,
h. Increase in prices of PDS Kerosene and Domestic LPG from time to time,

c. Mopping up a portion of the incremental revenue accruing to ONGC/OIL from
production in those blocks, which were given by the Government on nomination
hasis.

d. Providing cash subsidy from the Budget to meet the remaining gap.

The Government has not taken a decision on the implementation of the Expert Group's

recommendations.
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